
Smti Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abhijit Bhattacharyya,
District & Sessions Judge,
Darrang, Mangaldai.

Casual leave

Your letter Nos. DJ(D) 201 dtd. 09.01.2025.

I-1 2 3 t. )bd a

1. The Project Manager, Gauhati High Court, Guwahati

HIGH COURT AT GUWAHATI
, NAGALAN D , MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vrr-1s/2o13(pt)/ 3(f /A

J
Dated Guwahati the ZZ January, 2025.

Yours faithfully,

e/-
JT, REGISTRAR G c

THE GAUHATI
HIGH COURT OF ASSAM

From

To,

Sub:

Ref:-

Sir,

Copy to

With reference to- the above, I am directed to inform you that you have beengranted casual leave on 24,O'.2O2S r, *"ff l, *"r",O* Holiday on 2.,.O.,2O2S,along with station reave permission from the 
"runin-g 

or 22.o1.2025ti, the morningof 29.01.2025. The Additionat D,r,r,o g ;;rrl"-", lr]r" f raal, Darrang, Mangatdai, in herabsence' the chief Judiciar Magiskate, Darrang, ,;;;;,;;, and in his absence, the i/c crr\4,Mangaldai will remain in charge of your Court." Or."l, ,"rr absence.
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